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'8/ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD .
. 0 .a.NO. a3fp/90 —

¢ . Date of Orders23=-4-92
Betweens ‘ '
R.Peer Raju —

C .e Applicant,

-
|
H

and

1% The Assistant Superintendent, Telegraph Traffic (1/C)-—
' Dist, Telegraph Office, Eluru, W,G.ist,.

 The Superintendent, Telegraph Traffic Division,
‘ Rajahmundry, :

3. The Chief General Manager, /

; Telecommunications, A«P. Hyderabad,

i ' . .o Respondents,
fr For the A pplicants M;. J.Venugopal Rao, Advocate

\For the Respondentss: Mr,N,V.Ramana, Addl, CGSC, —
 AORAM:
; ‘ THE HON'BLF MR ,R,BALASUBRAMANIAN 3 MEMBER(ADMN) /
/ AND )

THE HON'BLE MR.T.CHANDRA SEKHAR RELDY : MEMBER(JULL)
The Tribunal made the following Order te

The second paragraph of the order dated 2-4=-1992
cdh:hencing from, "After hearing both the sides . e e to . . . :
0,A, is listed for final hearing”, be deleted. In its place, substi- -
tute the following paras- “ o 3s

| “In the mear;ti:ne; by way of pretecting the
" : interest of the gpplicant for the post of )

Messenger in Group *'D!' we direct the rese
- pondents not to finalise the selection for

b}
i.
the said post till e two days after / Z

LA

, the OA is listed for final hearing," : 1
11 ), . / R ) Lh -
Deputy Registrar (J)
To
1. The pgsistant Superintendent, Telegraph Traffic (1/c) — ‘_
Dist ,“Telegraph Office, Eluru, W.G,Dist, _,:;

2i The Superintendent, Telegmaph Traffic Division, Rajahmundry /j/
‘3. The Chief General Manager, Telecommunications, ATp Hyderabad, -
4. One copy to My, Jd.Venugopal Rao, Advocate, Advocates Association

o High Court of A.P.Hyderabad, g
i,* 5. One copy to Mr, N.V,Ramana, Addl, CGSC, CAT,Hyd, /
' 6. One spare copy. .
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pvim,

TYPED BY COMPARED BY
/' -
CHECKED BY- : APPROVED 5Y
e L
THE HON'SLE MK, . : vic.
AND i/"‘ '

THE HON'BLE MK,R,BALASUBRAMANIAN:M(Z)

AND

"

'THE HOW'BLE MR.T,CHANDKASEKHAR REDDY:

MEMBER(JUDL )
| A§D
THE HON'BLE ML.CLJ. ROY ; MER(JUm)

Dateds D.2- g ~1992, .

ORDER / JYBGMENT.

R.A./C.A./M.,A /No. N .

in /
0.a.No. ‘ursq\qo‘.
T.A.No, {W.P, No, . , )

Admittld and interim directions
issue ——————

Dispqsed of with directions
. Dismissed
Dismissed as withdrawn

Dismilssed for -'DEfa_ult.
M.A.Ordered/Re jected.
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